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O R D E R 
 

20.08.2019  Learned Counsel for the Appellant submits that Respondent 

No. 2 –Zen Shaving Limited has been served with a notice in this appeal. None 

present for Respondent No. 1. None present for Respondent No. 1 also.  

 If on the next date also the Respondents do not come forward to contest 

the appeal, we may have to proceed further with the appeal on its merit.   

 List the appeal for “Admission (After Notice)” on 16th September, 2019.   

 
  

          [Justice A.I.S. Cheema]

    Member (Judicial) 
 
 

 
(Kanthi Narahari) 

Member(Technical) 
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